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w«i thought of. It would be a continuous 
process for this Corporation to execute the 
works and probably it can to some extent 
«>lTe the question of surplus personnel*

Sardar Iqbal Singh: May I know 
the main features of the report of this 
md hoc  committee?  May I also know 
whether Government have accepted this 
report m toto or with reservations?

Shri Hath! : Government have accept
ed it in toto.  Only certain matters were 
referred to the committee, namely, whether 
it should be a company or a corporation, its 
composition, the nature of the work, how 
the work shoirld be given to the corporation 
etc.  All ihes-̂ questions were referred to 
this ad hoc committee.

Vigilance Officer

*1637. Pandit D. N, Tlwary; Will the 
Minister of Works, Housing and Sup
ply be pleased to state:

(a) whether any improvement has been 
effected in the working of  the Ministry 
and its attached and subordinate  offices 
since the Vigilance Officer was appointed; 
aad

(b) th'j number  of  officers  doalt 
with  for  corruption  and  other irrc- 
liilarities?

The Parliamentary Secretary to the 
Minister of Works, Housing  and
Supply (Shri P. S. Naskar): (a) Yes, 
Sir.  There has been marked improvement 
in the expeditious disposal of disciplinary 
cases ancl complaints.  There  has  also 
been tightening up of procedure in  the 
various organisations in the Ministry with 
the object of eliminating chances of corrup
tion.

(b)  Vigilance Cell  dealt with 3J2 
cases involving corruption  and  other 
irregularities since its formation.  Out of 
these 15 officers were involved in cases of 
corruption.

Pandit D. N. Tiwary: May I know 
whether all these cases were reported by 
some persons and were detected from the 
nature of the complaints or were detected 
by the vigilax\t officers themselves ?

Shri P. S. Naskarx  Some cases were 
detected from the nature of the complaints 
and some by the work done by the vigilamt 
officers  themselves.

Pandit D. N. Tiwarys May I know 
how nuiny cases were detected by vigilant 
officers ?

Slurl P« S. Naakari I cannot give that 
figure off hand; I require notice of that

Pandit D. N. Tiwary : May I know
whether any criminal cases have been insti
tuted against any of the officers ?

Shri P. S. Naskar: I cannot say the 
exact number of criminal cases made against 
officers. But, we have giveji adequate puni
shment i;i the shape of departmental dis
ciplinary action.  In some cases criminal 
proceedings have been taken, but I cannot 
give  the exact number.
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Shri Veeraswamy: May I know how 
the sadhus who do not know what work is
9d4  who are entirely dependent  upon
society can help implementation of the Five 
Year Plan?

Shri S. N. Mishrat This assump
tion is quite peculiar that they do not know 
any work.

Shri Veeraswamyt  May I know the 
schemes which they are going to implement 
towards the progress of our country ?

Shri S. N* Mishrat  I can broadly 
indicate some of the items of their program
me which  include anti-corruption drive, 
aiui-adulteration  drive,  development 
of cow, moral uplift and then hh<̂'afh kirttm 
of course.




